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(2) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A Of tht Companies Act, 1956; —

(i) Review by the Govern­
ment on the working of the Na­
tional Small Industries Corpora­
tion Limited, New Delhi, for the 
year 1977-78.

(ii) Annual Report of the Na­
tional Small Industries Corpora­
tion Limited, New Delhî  for the 
year 1977-78 along with the Au- 
dit(*d Accounts and the comments 
of the Comptroller and Auditor 
General thereon. [Placed in Lib­
rary. See No. LT-3187/78].

(3) (i) A copy of the Certified 
Accounts of the Khadi and Village 
Industries Commission for the year
1976-77 together with the Au­
dit Report thereon (Hindi and Eng­
lish versions) under sub-section
(4) of section 23 of the Khadi and 
Village Industries Commission Act,
1956. ’

(ii) A statement of Review 
(Hind: and English versions) of 
Annual Accounts of Khadi and 
Village Industries Commission for 
the year 1976-77.

(iii) A statement (Hindi and
Enghsh versions) showing rea­
sons for delay in laying the docu­
ments mentioned at (i) above. 
L l̂aced in Library. See No LT- 
3188/78]. ■

(4) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (6) ©f 
action 3 of the Essential Comm'odi- 
ies Act, 1955: —

CD The Imported Cement Con­
trol (Fourth Amendment) Order, 
1978, published in Notification No.
S.O. 685(E) in Gazette of India 
tJated the 28th November, 1978.

(ii) The Imported Cement Coh- 
trol '.(JElfth Amendment) Order,

1978, published in NotificatiOtt 
No. S.O. 701(E) in Gazette of 
India dated the 7th December, 
1978. [Placed in Library. See No, 
LT-3189/78].

S ta te m e n t  re. A ctions taken  etc. on  
C oNVErmoNs an d  R eco m m e n d atio n s  
OF S ix t y - third session  of Interna­

tio n al  L abour C onference

SHRI RAVINDRA VARMA: Sir, I
beg to lay on the Table a statement 
(Hindi and English versions) on the 
action taken or proposed to be taken 
on the Conventions and Recommenda­
tions adopted at the Sixty-third Ses­
sion T)f the International Labour Con­
ference held at Geneva in June, 1977. 
[Placed in Library. See No. LT-3190/ 
78].

N o tificatio n  E x e m p t in g  P eriodicals 
FROM A u x il ia r y  D u t y  of C u s t o m s

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGRA W AD: Sir, I beg to 
la y  on the Table a copy of Notifica­
tion No. G.S.R. 1471 (Hindi and Eng­
lish versions) published in Gazette 
of India dated the 9th December, 1978 
together with an explanatory memo­
randum exempting Periodicals from 
the whole of the Auxiliary Duty of 
Customs, under section 159 of the 
Customs Act, 1962. [Placed Lib­
rary. See No. LT-3191/78].

R e view s  and  A n n u a l  R eports op  
M in erals  and  M etals  T rading  C or­
po ratio n  OF I ndia  L td ., N e w  D elhi 
FOR 1977-78 and  op  E xport  C redit 
AND G u aran tee  C orporation  L td., 

B o m b a y  pgr 1977

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI ARIF BEG): 
Sir, I beg to lay on the Table a copy 
each of the following papers (Hindi


